Year,.. 2020~ 2]

LRAGINL.. SINGH v SON/AAUGHLET/WIFE OF wcovvvvcvrveceec ey
L R N years, belonging to CHAZIPUR(LPL), VIt RODRI Lo- SINGARPUR
service and presently working as LIARARY. ASS14TA H'ﬁ..ﬁ(!f.ﬁ.ﬁ.J!.iQ.&fﬂ!‘.i..ag.‘.‘?ﬁgjlr e

-5 ()

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

7_ W myself, my spouse and dependants*:
A—[% A :

{Assets in joint name indicating the extent of joint ownership will also have to be

s
)
zﬁﬁ”‘*‘ [ 5. Description Seir Spouse | Dependant-1 | Dependant-2 | Depsndant-3
/ No, ' . Nams ~MName | Etc Name
ﬁr“;f:\/ (i) | Cash 2k00 Ml Mit e 1L
A (i} | Deposits in SGT ( Bvs)
Banks, Financlal |, -~ i
Institutions And 4 ! {
g;n-agar}mng PNB(VAR- fiex LHE FAE YL
ancial ANAZY ~
\ @89 Companies éevo -
A\ (iil) [ Bonds, 55
s Debentures and -
Shares in Mg Nie Mit N1t AL
companies
(W} | Other financial
institutions,
NSS, Postal It
Savings, LIC M1z s il i i il b
Policies, etc
{v) ?Iator Vehicles
datails of i 1
make, etc,) Nit Y it 2L Nie
(vi} | Jewellery (give
details of ~ N
weight and NI L e
value) e P L i
(vii) | Other assets,
such as values 7 : 1T
 of claime / N1 ] ML M N1z
interests :
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Excha

companies should be given.

* Dependant here means a

employee.

nge In respect of listed Companies and as per books in the case of

non fisted

person substantially dependent on the income of the

——




Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

Sr. Description Selif | Spou Dependant-1 | Dependant-2 | Dependant-3
No. ama(S) Name Name |___Etc, Name |

(i) | Agricultural Land
- Locati

- Su‘:fésnls::nber{s) L S it L p1E
- Extent (Total

| measurement)
-Current market value

(i) | Non-Agricultural Land
- Locatlon(s)

- Survey number(s) NI | N1t MY ML NI
- Extent (Total !
measurement)
-Current market value

(ili} | Buildings {Commercial
| and residential}
Location(s)

- Survey /door

number(s) Miz
- Extent (Total
measurement)

- Current market
value

(iv) | Houses / Apartments,
etc.

- Location(s})

- Survey fdoor
number(s)

~ Extent (Total
measurement)

- Current market
wvalue

Niz Mt ™NiL M

TR TP S AR D | MI1& N1L

(v} | Others (such as NIL Mt ML ML NI |
interest in property) = : :

(2) 1 give herein below the details of my tiabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each ikem)

Sr. Description Name & address of Bank / Amglnt outstanding as
Mo, Financial Institutions(s) / . T P —
Department (5) :
(a) {i} Loans from Banks Mit ™Mz
(ii) Loans from financial NI
| institutions e
(iil) Government Dues:
{a) dues to departments
dealing with government Pl L i
| accommadation
(b) dues to departments
dealing with supply of NI Nt
water
(<) dues tomdepaltme;its
dealing with supply ©
electricity RE XL




rY

(d) dues to departments
dealing with telephones
ée} dues tiohd«epartments
ealing with government
transport (inciuding MNIL NI
aircraft and helicopters)

(Fy Other dues, If any

™M Pt

MNIL " N1 L

(b) | (i) Income Tax including | Ackioios Mo.— 69285 31900
surcharge [Also indicate 2120
the assessment year upto F'N'Y-Eiﬁ;}o-%—zr NI L

which Income Tax Return
flled. Give aiso Permanent |ppM ~ INBPS995H4.Q
Account Number (PAN)]
(ii) Wealth Tax [Also
Indicate the assessment MNIL NI
year upto which Wealth
Tax return filed.] 4
(Hi} Sales Tax [Only in

case of proprietary RRER NI L

business |
(iv) Property Tax ML : Nl

C.  Personal Detall

GPF/CPF/PRAN No. :- Not440b6367F

Gender - (M/F)

Date of Birth - eflt | o]l 2111919 |0 | (oommyy
Class/G :-

ass/Group > (A/B/C)

Cadre 3,

[BHAR LEGISLATIVE PSS EMBLY SECRETRIAY PRTNA
{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service efe.)

Home District = GHAZIPUR (UP] J
I hereby declare that the above details are true to the best of my
knowledge and belief,
]Qa;,«im: &L
SINATUFE wovderingfiamrensisnsanninnns A EARA i
Name of Employee: .....R8GINL.SLAH
Place:....LRTNEA. ... Designation:... A [BRARY,  ASs(STANMT..
Date:...0. .f.?.?f—.i.?—.@.‘?.-f Department:..... LLBR AR ............ S
Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in prescribed format.




